Canl @ OA-74/2024/EZ

Subject: - Forceful filling of pond and illegal construction despite East Kolkata
Wetlands being a wetland reserve.

Sir,

We request to inform you that we belong to Village and PO- Uchheypota,
PS-Narendrapur, District- South 24 Parganas, and we the undersigned are
residents of Mouza-Bhagbanpur, J.L. no.008, Block—Sonérpur, PS-Narendrapur
District- South 24 Parganas, RS Dag No. 437,438,439,440,447. Presently it is a
pond. The owner/promoter of the pond has been filling the pond with soil using
dumpers for quite some time and construction work is going on this pond like
buildings, boundary walls, etc. Despite objections from the local village people,
the promoters/construction workers are not listening. Despite the East Kolkata
Wetland being a protected area, the work is going on without any government
permission. Several social and religious events such as idol immersions, etc.
was carried out in this pond.

It is our humble request to you to take appropriate steps and measures
so that the pond could be retrieved.

Name and Address of Present Promoter or Pond Owner:
1. Ananta Mandol, (Father, deceased Nirapad Mandol).
2. Sannyasi Mandol (Father, deceased Mohan Mandol).

Address of 1 & 2: Village & Post- Uchheypota, PS- Narendrapur, District South
24 Parganas, Pin-700150.

Date: 18/01/2024



TO,

“THE REGISTER NATIONAL GREEN TRIBUNAL EASTERN ZONE
BENCH, ’
HFXC+VR5,KADAMPUKUR VILLAGE, NEW TOWN,GHUNI,
WEST BENGAL, KOLKATA- 700156.

2. DISTRICT MAGISTRATE&COLLECTORE, SOUTH 24 PGS,
ALIPUR, KOLKATA-700027.

3. SECRETARY, DEPARTMENT OF FISHERIES BENFISH TOWER
(7&8 FLOOR) 31 GN BLOCK SECTOR-V,
SALT LAKE, KOL-700091.

4. CHIEF TECHNICAL OFFICER, EAST KOLKATA WETLANDS
MANAGEMENT AUTHORITY, DEPARTMENT OF
ENVIRONMENT, GOVT.OF. WEST BENGALE,PRANISAMPAD
BHABAN,5 TH FLOOR,LB-2, SECTOR-III, SALT
LAKE, KOLKATA-7000106.

5. THE WEST BENGALE POLLUTION CONTROL BORD,THROUGH
THE MEMBER SECRETARY, DEPARTMENT

OF ENVIRONMENT, GOV. OF WEST BENGALE, PARIBESH
BHAWAN, 10A,BLOCK-LA,SECTOR-II,

BIDHANANGAR, KOLKATA-700106.

6. THE BOLCK LAND AND LAND REVENUE OFFICER, SONARPUR

DEVELOPMENT BLOCK, SOUTH 24 PGS, KOLKA \r)&yOJZLSO
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